' NATIONAL COMPANY LAW TRIBUNAL
~ AHMEDABAD BENCH
AHMEDABAD

Co. Appeal No. 13/252(3)/NCLT/AHM/2017

Coram: Hon’ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
Hon’ble Ms. MANORAMA KUMARI, MEMBER JUDICIAL

Name of the Company: Prafulkunverba Kiritsingh Gohil
' ' - - Viso '
H K Dave Ltd.

Section of the Companies Act:  Section 252(3) of the Companies Act, 2013

'S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION _ REPRESENTATION _ SIGNATURE

ORDER

Leamed Advocate Ms. Shailia Shah i/b Learned Advocate Ms. Mini Nair present for
Appellant. None present for Respondent. .

List the matter on 07.03.2018 for further hearing.

MANORAMA KUMARI B 1/12(1 RAVEENDRA BABU
MEMBERJUDICIAL MEMBER JUDICIAL

Dated this the 19th day of February, 2018.




